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specific speech made by the former Presi-
dent of Pakistan, various press reports have
mentioned about the so-called ‘Phased
Programme’.

Stringent administrative measures have
now been taken to curb subversive activities
and restore normalcy in the Valley.

Government Jobs to Terrorist Affected
People

10249. SHRIMATISUKHBUNS KAUR:
Will the Minister of HOME AFFAIRS be
pleased to state:

(a) the number of terrorist affected
people in Punjab who have applied for
Government jobs during the lastthreeyears;

(b) how many of them have been pro-
vided Government jobs; and

(c) the number of applications pending
with Government?

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS (SHRI
SUBODH KANT SAHAY): (a) to (c). Infor-
mation is being collected from the Govern-
ment of Punjab and will be laid on the Table
of the House.

Exodus of Non-Bhutanese people to
North Bengal

10250. SHRIMANIK SANYAL: Will the
Minister of HOME AFFAIRS be pleased to
state:

(a) whether there is exodus of non-
Bhutanese people from Bhutan to North
Bengalbecause of recent happeningsinthat
country; and

(b) if so, the reaction of Government
thereto and steps taken or proposed to
overcome the critical problem?
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THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS (SHRI
SUBODH KANT SAHAY): (a) and (b). Facts
in this regard are being ascertained from the
State Government. A statement will be laid
on the Table of the house.

[ Translation]
Asslstance to victims of Sasaram Riots

10251. SHRI CHHEDI PASWAN: Will
the Minister of HOME AFFAIRS be pleased
to state:

(a) whether Union Government have
provided any assistance to the riots victims
in Sasaram; and

{b) if so, the details thereof?

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS (SHRI
SUBODH KANT SAHAY): (a) No, Sir.

{b) Does not arise.
[English]

Functioning of Indian Embassy School
at Jeddah

10252. SHRI G.M. BANATWALLA: Will
the Minister of EXTERNAL AFFAIRS be
pleased to state:

(a) whether there have been a number
of complaints against the functioning of the
Indian Embassy School at Jeddah (Saudi
Arabia);

(b) if so, the details thereof; and

(c) the steps being taken by Govern-
ment in this regard?

THE MINISTER OF EXTERNAL AF-
FAIRS (SHRI LK. GUJRALY): (a) Yes, Sir.



